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8hrt Kanparkar: I am ignorant of 
all these supplementary questions:  I 
should like to have notice on each of 
these questions.
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Some Hon. Members: In English also

Shri B. S. Murthy:  (a)  Not yet
Elections to Nyaya Panchayati have 

been completed in the whole Terri

tory except Tehsil Churah and Sub- 

Tehsil Pangi  After the elected mem

bers select their respective Sarpanches 

and  Naib  Sarpanches,  the  Nyaya 

PanchayaU v. ill start functioning

(b)  The following measures are pro- 

post d to be taken —

(I) Gram Panchavat  Secretaries, 
trained in the maintenance of 
records and judicial and pro- 

ceduial  matters  will  assist 

these Pane hayats, and

(II) Supply  of books,  stationery, 
foims  and  registers, etc  to 
them

(<) Y« s, Sit  It is proposed to give 

‘j  da>s  liannnu  to  all  Patches 

and Sarpanches of these Panchaxats, 

before thej d( tuallv stait funcl̂o.iing 

The training will be 111 <amps held at 
the headquarters  of  tach  G'ldawar 
Circle  A training  scheme ha-, been 

drawn up bv the Administration and 

will be put into effect afiei the elec

tion-. ot Sarpanches and Naib Sar- 

pamhe-, have been completed
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Shrf B. S. Murthy:* There is  no 
proposal like that
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Shri B. S. Murthy: According to the 
provisions of the law constituting the 
Nyaya  panchayats, one-fifth of  the 
members should be educated, so as to 
be able to take down the proceedings 
and the five days’ training will  be 
just to give them the rudiments, and 
the secretary will assist them in re
cording and also in giving them the 
necessary information that they need
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Mr. Deputy-Speaker: He wanti to 
know whether there would be  any 
travelling allowance or other  com
pensatory allowance

fihri B, S Murthy: They are  the 
residents of the village

Mr- Deputy-Speaker: Next question

Skri Ragbuhir Sahai: I would like 
to ask one question

Mr. Deputy-Speaker: Now, let  us 
PM§ on to the next question  I am 
tony.

Xhrl RmIhW  Sahai:  1  rose  a
number of tunesI

Mr. DeputJ-Spe»ker:  I *m sorry
then; it is my fault. Now,  ne*t 
question

Relay of A.I.R, Prognunmet oa Trains

+

f Shri Naval Prabfaakar:
*1028. ̂  Shri Shivananjappai 

( Shri P. L. Banjul:

Will the Minister of Railways  be 
pleased to state:

(a) whether it is a fact that the 
Railway authorities have planned t» 
relay AIR programmes for the bene
fit of passengers  travelling m  the 
trams;

(b) if so, when this will be done: 
and

(c) which  trains will  have  this 
amenity’

The Deputy Minister of Railways 
(Shri Shahnawax Khan): (a) No, Sir. 
We have no plans to relay AIR pro
grammes owing to technical difficul
ties  But we are examining the possi
bility of putting  on through  public 
address system,  fitted in  compart
ments,  music  and  news  bulletins 
earlier tape recorded at static points

(b)  and (r)  It is too earl\ yet to 
say whether and when such arrange
ments will be made and on which 
trains
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